
Annexure 1

Name of the corporate debtor: Eco Auto Components Limited
Date of commencement of liquidation: 01-02-2024
{However, Resolution Professional has intimated regarding NCLT Order vide email dated 8th February, 2024J
List of stakeholders as on: 08-04-2024

List of operational creditors (Government Dues)
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2. Excise and Haryana 09/03/2 2,32,24,954 2,32,24,954 Operatio N.A No 92.50 NIL NIL N.A. N.A.
Taxation 024 nal

Department, Government

Faridabad
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Sudhansbu Gupta
Liqutdator

Eco Auto Components Limited-Under LIqII.... o
Registration No: IBBIIIPA-002IIP-N00216/2017Mt~

Office at: 311, Agarwal Chamber-2, Plot No. 30, 31, Veer Savarkarllleck,
Opp. Metro Pillar No. 58, Shakarpur, East Delbi-U.,2

Contact No.: 981..-21
Email Address:cirp.eco@gmail.com.liguidation.ecoauto@gmail.com.sg1973@rediffnlail~n

Date: 8th April, 2024
Place: Delhi


